IN THE CENIRAL ADMINISTRATIVE TRIBUNAL '
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NEW DELHI
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R.3.No.141/39 Date of decisiondé‘2'?0‘
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“SURESH KUMAR .. - .~ ..,,., APPLICANT
.. VERSUS. Lo
UNION OF INDIA & ORSw . ... RESPONDENTS.
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‘ Hon'ble Shrl P.K. Kartha, Vice-Chairman.
: Hon'ble Shr1 D.K. Chakravorty, Administrative Member.

_ (ORDER OF THE ‘BENCH ‘DELTUERED BY
o .7 . HON'BLE SHRI D K. CHAKBAVORTY,ADMINISTRATIVE MEMBER)
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This appl*cation has been filed by the

.‘respohdents in OA Nb.398/87 for review of our order dated
23-5-1989. '«‘-,-’; 07 P AR

.f'

é. - We have carefully cons:.demd the Review

. f

‘ Applicatlon but do not flnd any om1851on, mistake or error

q

”:_:apparent on the face of the record ‘in the above order,

No new 1mportant métter or evidence has also been brought

_to our notice. This application for review is devoid of

) (‘:merzt and is, accordlngly, rejected w1th no rder as to

¥ L’ .

costs.

( D.K. CHAKRAVORTY ) | ( P.K. KARTHA )

MEMBER (A) | VICE CHAIRMAN




